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Government of Jammu and Kashmir 
Department of Food Civil Supplies and C . . ' onsumer Affatrs 

Ctvll Secretanat, Jammu. 

Notification 
Jammu. the _f...9tA February, 2018. 

SRO 9 b .- In exercise of the powers conferred by section 24 of the 
Jammu and Kashm1r Consumer Protection Act. 1987 (Act No.XVI of 1987) 
the Government hereby make the following amendments in the Jammu and 
Kashmir Consumer Protection Rules, 1987 namely:-

I. In rule 6; 
(a) In sub-rule (i). for the word, s1gn and frgures "Rs sooo·. 

''Rs.1000" and ~Rs. 50~. the word, srgn and figures ~Rs.25Doo··. 
#Rs.2000~ and "Rs. 1000" shall be substituted respectively 
and 

(b) sub-rule (i-a} shall be substituted by the followmg :-
'In case of such member who 1s a retired Government Servant 
and sittmg on whole time bas1s. he shall receive an 
honorarium equivalent to the amount of salary as he was 
drawing at the ttme of his retirement mtnus pens ron." 

IL In rule 11 ; 
(a) sub-rule (i} shall be substituted by the following :-

" Where the President of the State Commission is a retired 
High Court Judge. he shall be entitled to salary. allowances 
and other perks as are available to a sittmg Judge of the 
High Court as adm1ss1ble under the High Court Judges 
(Salaries and Conditions of Service) Act. 1954 and rules 
framed there under 

Prov1ded that the amount of pension and commuted 
portion of pension shall be deducted from such salary. 

Other members. if sitting on whole time bas1s shall 
receive a consolidated honorarium of Rs. 30.000/- per 
month plus conveyance allowance of Rs 30001- per month. 
subject to the condition that the members are not prov1ded . 
conveyance faclht1eS departmentally or at the cost of 



Gove~nmentl~emi·Government department or If sittmg on 
part time .b~sts a consolidated honoranum of Rs.1000t· per 
day per s1tlmg.'' 

(b) Sub-rule (1-a) shaU be substituted by the following·-
~Jn ca f · se 0 a member who rs a retired Government 
Servants and sitting on whole time basis he shall receive 
an honorarium equivalent to the amount of salary as he 
was drawmg at the time of his rettrement minus pension " 

By order of the Government of Jammu and Kashmir. 

Sd/-
(Mohammad Mehraj-ud-Oin Khan) 

Commrssloner/Secretary to the Government 
Department of Food. Civil Supplies 

No. CAPD/Consumer/Forum/12 
and Consumer Affarrs 

Dated.·/9.02.2018 
Copy to:-

t Secretary lo the Government, Department a( Law. Justic~ and Parliamentary Atfarrs 
(w.7.s c). 

~ RegJstrar Judicial, J&K High Court. Jammu for tnformatJon 
3 All Principal District and Sess•on Judge /Ex·off•cio Pres•dent Distnct Consumer 

Forum for mformat1on and necessar1 action 
4 President District Consumer Forum Jammu/Snnagar for mfocmatlQn and necessary 

actron. 
5 D1rector, Archives, Archaeology and Museum , J & K Srinagar 
6 Additional Secretary to the government. Department of FCS&CA 
7. FAlCAO, Department of Food. Civil Supplies & Consumer Affairs for mforplarlon and 

necessary act1on. 
8. Principal Private Secretary to the Hon ble Mm1ster for Department of Food. CIVil 

Supplies & consumer Affairs and lnlorrnation Department for ktnd rnformation of the 
Hon'ble Min1ster . 

9. Private Secretary to the President State Consumer Dispute Redressat CommiSSIOn 
for mforrnation and necessary achon 

l\.1. Private Secretary to Comrmss•i:ll1errSecre-tary (11 «re Gaw:lfnmen!, Depan~m oJ 
FCS&CA. for Information of the Comm1ssioner/ Secretaty. 

11 Stock frte (W2SC). 
12 tncharge Website, Dep!t of FCS&CA 

(Manoj Kumar Pandit) 
(\ Under Secretary to Government T Department of Food. C1v1l Suppl1es 
t"\ \ ~ & Consumer Affairs 


